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doing it because, if a person has a
chance to make more money, nobody
will sacrifice it,. We produce all these
eash crops, export them and get
enough food in return for that.

Mr. Deputy-Speaker: He may conti-
oue on the next day.

13.30 hrs.

COMMITTEE ON PRIVATE MEM.
BERS' BILLS AND RESOLUTIONS
SEvENTIETH REporT

Bhrl A, B. Alva (Mangalore): I beg
to move:

“That this House agrees with
the Seventieth Report of the
Committee on Private Members'
Billy and Resolutions presented to
the House on the 8th September,
1965.”

Mr. Deputy-Speaker: The question
la:

“That this House agrees with
the Seventicth Report of the
Commitiee on Private Members'
Billg and Resolutions presented to
the House on the 8th September,
1965.”

‘The motion was adopted,

13.31 hrs.
RESOLUTION RE: DEVELOPMENT
OF FAMINE AREAS

Mr. Deputy-Speaker: The first
resolution is of Shri M, Matcharaju.
He has authorised Shri P. Venkta-
subbaiah to move the resolution.

Shri P. Venkatasubbalah (Adoni):
Mr, Deputy-Speaker, Sir, with your
permission, I beg to move:

“This House recommends to th~
Government that with a view to
promote economic development of
chronic famine areas of India, a
Famine Area Development Autho-
rity be established with adequat
funds in the Fourth Five Year
Plan.”
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Sir, this resolution has been brought
forward with the main intention of
focussing the attention of the Gov-
ernment of India to the searcity condi-
tions prevailing in many part of our
country.

1887 (SAKA)

Famine is a word known to every-
body in India, and especially to cer-
tain portions of our country which are
endemic so far as famine conditions
are concerned.

I would like in this connection just
1o refer to the Encyclopaedia Britan-
nica which has brought out the years
in which Indig had famine conditions.
In this book they have mentioned cer-
tain areagy where therp were terrible
famine conditions in Indiag with the
result that several lakhs of people
died for want of food. This book
says that famines in India started in
650 AD. In 841 and 1022 there were
great famines in India; entire pro-
vinces were depopulated and man was
driven to cannibalism._ Again, there
was & cleven years’ famine in the
period 1148-59. Then ggaln, in 1344-45
there was great famine in India, when
the Moghul emperor was unable to
obtain the necessaries for his house-
hold. The famine continued ‘or years
and thousands wupon thousands of
people perished of want, Then again;
1396-1407 The Durga Devl famine in
India, lasting 12 years. Then, 1661,
Famine in India: no rain fell for two
vears. Then, 1768-70, Great famine
in Bengal, when a third of the popula-
tion perished. Then, 1783, The Cha-
lisa famine in India, which extended
from the eastern edge of the Benares
province to Lahore and Jammu. Then,
1700-92, The Doji Bara, or skull
famine, in India, so called hecause the
people died in such numbers that
they could not be burled. Arcording
to tradition this was gne of the sever.
est famines ever known. It extended
over the whole of Bombay into Hy-
derabad and  affected the northern
districts of Madras, Again_ in 1838,
1861, 1866. 1889, 1874, 1878-78 1807,
1889-1901 there were serics of famines
where mil'ions of people died. All
these things have been brought sut in



%os7

|Shri P. Venkatasubbaiah]

this book. And then it goes on to say
that of all the countries in the world
“Owing to ils tropical situation
and its almost entire dependence
upon the monsoon  rains, India
is more liable than any other
country in the world to crop
failures, which upon occasion deepen
into famine. Every year sufficient
rain falls in India to secure an abun-
dant harvest if it were evenly distri-
buted over the whole country; but as
a matter of fact the distribution is so
uneven and so uncertain that every
year some district suffers from insuffl-
cient rainfall. In fact, fumine is, to al
intents and purposes, endemic in India,
end is g problem to reckon with every
year in some portion of that vast areu
........ Famines seem to recur in
India at periodic intervals, which have
been held to be in some way depen-
dent on the sunspot period. Every five
or ten years the annual scarcity widens
its area and becomes z recopnized
famine.”

Development of

These are the factors that have been
pointed out by many people, gnd even
the British Government were con-
cerned with the famine conditions and
from time to time they were appoint-
ing Commissions to go into this ques-
tion and devise ways and means for
the cradication of famine,

So far as our knowledge goes, in
India nearly 30 million people gre
affected by famine. If all these parts
that are affected by famine are taken
together and pieced together, it will
be as big as g State In our country.
So I feel that the Government's atten.
tion must be drawn to this, and I wish
to urge upon the Government to see
that measures are formulated to era-
dicate famine in this country.

I am aware of the fact that from
time to time Government have been
taking measures, after our independ-
ence, and that during the First, Second
and Third Plan periods Government
nave been endeavouring and doing
their best to eradicate famine in our
country. I only want to emphasize
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the fact that there must be a specific
and co-ordinated action in this direc-
tion and also that there must be an
authority which is solely charged with
the work of eradication of famine in
this country,

Very recently, we are very happy
to note, a similar development autho-
rity has been formulated for desert
areas, 1 wish that the same type of
assistance should be given to these
‘famine-affected areas. As I told you,
Sir, from time to time, to eradicate
famine in this country, even during
the British regime, several measures
were taken. If you could go back to
the time of construction of the Goda-
vari barrage in Andhra and some
other projectg on the river Krishna,
they go to show that in those days
the British Government had construct-
ed these irrigation projects mainly for
the purpose of eradication of famine
in those areas. A great engineer like
Sir Arthur Cotton was also deputed
to go there to construct gome of these
irrigation proects in order to see that
famine is driven out of this country.

These famine conditions prevail
mostly in the south—Madras, Andhra,
Mysore, and to some extent Maha-
rashtra—and also regions in the north
like Rajasthan, Gujarat and South
Bihar. These are called endemic
famine-affected areas. We know the
experience of the famines there, Every
two years we get famine, and especial-
ly my part of the area, known as Raya-
laseema, is the blacket spot In our
country. Every two years famine
occurs there. I may tell you, Sir, that
the late Pandit Nehru, when he came
to our area, gaw thousands of gruei
centres being opened. And the most
respected people, people who have got
the wherewithal to feed themselves,
were not able to get foodgrains they
had to go to these gruel centres and
wait for hourg together to get gruel
That was the condition, and he was
very much concerned about the famine
conditions there,

The Tungabhadra project also was
designed purely to eradicate famine
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conditions in this area. In Raja-
laseema, especially, even the date of
birth is calculated with reference to
the occurrence of famine. When a
person is asked about the date of his
birth, this is how the question is put:
how old were you when that famine
occurred; were you born before that
famine or after that famine? That
has been a by-word so far gg our dis-
tricts are concerned,

story gabout the
absence of rains in these parts. It
seems Lord Indra ordered all the
clouds not to rain on the Rayalaseema
area, Unfortunately, there was a deaf
and blind cloud. The deaf could not
hear, the blind could not see. So they
rained there accidentally. Then it
appears Indra chastised them and
asked them why they violated his
instructions. The clouds replied, “It
is also good; we rained there but we
do not want to rain there any more,
because when the rains come the
people who have got seedlings will
put them into the field, and now we
do not rain further, they will be
deprived of their seeds also”. That is
the story that is prevalent in our parts.

There is also a

During these two or three Plan
periods, though the Government has
been doing its best, it has not been
doing it in a co-ordinated or compre-
hensive manner, to spot out these
famine-affected greas and formulate a
comprehensive scheme Several re-
ports were prepared. Several people,
economists, engineers ~ and others,
were asked to visit these areas and
submit reports to the Government.
The Famine Commission Report, the
irrigation report and glso the report
on the devel t of Rayal
area, all these are with the Govern-
ment. What is to be done is, Gov-
ernment has to see that these areas
are rendered free from famine.

Sir, protection from famine is as
important as food production, If
famine areas are isolated and glve
protection, if fami is eradicated
from this eountry, it will in a way be
helping increased food production in
this country. Several projects have
been thought of and formulated. I
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only wish that there should be a
separate  authority with  sufficient
financial outlay to formulate schemes
and alsp to devise ways and means
how best to eradicate famine in these
famine-stricken areas. I would only
suggest that on the analogy of the
Desert Development  Authority, a
similar authority should bg constitut-
ed for these greas. Fortunately, these
areas are rich in mineral resources.
The Government can very well utilise
those resources and try to start indus.
tries which will provide employment
opportunitieg to the people. They can
also undertake some irrigation pro-
jects and bring water to these areas.
There are many tanks in these areas.
Even before the British regime, some
of our rulers with great foresight
constructed hundreds and thousands
of tanks. There gre actually chains of
tanks in some of these aress, The
surplus from one tank will oct ag a
channel to the second tank and so on,
with the result that not a drop of
water is wasted. They are fully
conscious of the value of water, Some
of these tanks are in a dilapidated
condition. They should all be restored.

‘060

Sir, I am mentioning all these things
only to show that a separate authority
will be able to do more substantial
work than the Government can do
here and there. Under these circum-
stances, 1 would only say that the
Government should take immediate
measures to constitute this authority.
There are also other chronic fumine-
affected areas. There are places like
Mysore, Madras, Maharashtra and
others. To give the fullest atlention
to these areas, there should be a well
defined agency with substantinl finan-
cial resources. Only then we wil) be
able to eradicate famine and save
these arcas from recurring famines.
Thereby we will also be able to in-
crease our food production and save
these famished people from falling
easy victims to many diseases. When
a man gets famished, he is liable to
get so many diseases. When all these
things are taken into consideration, 1
can only request the Government to
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accept this resolution and go ahead
with the constitution of a separate
autharity for developing all these arcas
and for eradicating famine permanent-
ly from them.

Mr. Deputy-Speaker:
-moved:

“This House recommends to the
Government that, with a view to
promote economic development of
chronic famine areas of India, a
Famine Area Development Autho-
rity be established with adequate
funds in the Fourth Five Year
Plan.”

There are two amendments,

Shri Shree Narayan Das
bhanga): Sir, I beg to move:

That for the original resolution, the
+Hollowing be substituted namely:—

Resolution

(Dar-

“This House recommends to the -
Government to appeint a Commit-
tee immediately to carry out a
survey with a view to find and
delimit as to what are chronic
famine areas in the country and
to consider the desirability of set-
ting up a Famine Areg Develop-
ment Authority laying down its
precise functions, scope and finan-
cial implications, if y." (1)

Shri Yashpal Singh (Kairana): Sir,
beg to move:

That in the resolution,—
(i) omit “chronic”; and

(ii) after “Famine Area Deve-
lopment Authority", insert—
“which may also include the re-
presentatives of State Govern-

ments”, (2)

Mr. Deputy-Speaker; Now, the ori-
ginal resolution and these two amend-
ments are before the House. The time
allotted is two hours. Hon. Members
might confine their remarks to 7 or
8 minutes.

Bhri Priya Gupta (Katihar): Mr.
Deputy-Speaker, Sir, I rise to support
‘this resolution. This should have been

—
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taken up by the Government itself
just like many other independent
actions on certain other hcads. This
1s a vast country. We have got some
subjects that are central, some pro-
vincial and some concurrent. But
there are other aspects also which re-
quire the attention of different depart-
ments in the centre and also in the
States,

Regarding famine areas in India,
as the mover of the resolution himself
said, the Government should make at-
tempts to develop such areas with a
specific provision of funds in the
Fourth Five Year Plan, set apart for
this purpose. Though we have got
some famine relief funds just to give
some doles and other things when
there is a famine, there has been no
attempt on the part of the Govern-
ment of India to permanently eradi-
cate the causes of famine which are
very simple.

There are, Sir, some parts of the
country where the people die of star-
vation, Unfortunately, since the de-
finition of ‘starvation’ has not yet been
finalised and accepted, the government
offi;ials, the district magistrates and
sub-divisional officers, refuse to de-
clare such deaths as starvation deaths
and they attribute some other causes
for the deaths of such people. The
Government even refusea to declare
the areas as flood affected and famine
stricken. 1 represent one such area.
1 come from Katihar in Bihar. There
are § thanas—Korah, Barari, Barsol,
Manihari, Balrampur, Kadwa, Azam-
nagar, Katihar and Baise—which are
affected by  famine, cumulatively
worsening economic conditions of agr-
culturists there.

There are two reasons for famine In
these areas. One is, what you call In
Hindi, sukha—scarcity of rains, Crops
grow up but due to want of rains they
turn yellow very early and do not pro-
duce anything. Another reason is, in
some parts, the crops grow up angd are
ready for harvest within next rew
weeks, but before that there comes the
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wrath of nature and floods in  the
Ganges and some other rivers includ-
ing Fulhar with the result that those
areas get submerged. Hundreds and
thousands of acres of paddy and jute
cultivation which can serve the whole
of Bihar and also some other deficit
areas, if the Government could take
some steps to prevent destruction from
floods, get submerged and the crops
are destroyed. I am choked to say this,
I happeneq to remain here for three
consecutive sessions. Last year, in
August, in the Bihar Assembly, they
sanctioned an expenditure of
Rs. 1,70,00,000 for the construction of a
bund called Mallior Bund to save flood
affected paddy lands in Manihari,
Azamnagar etc. But, I do not know
whether it is due to red-tapism bet-
ween the three departments—the
Ministry of Irrigation and Power, the
State Government and the Central
Water and Power Commission—they
could not as yet finalise as to whether
1t should be taken up or not. More
than a year has passed. Do you know
what it can do? It can save hundreds
of acres of land from destruction of
crops two or three weeks before they
are harvested. I do not know what is
obstructing the construction of this
bund. I request the Government to
take it up immediately and save the
people there. I have seen with my
own eyes people seeking roots of grass
and other things. For two months
they live on that. If the Government
refuses to call it a famine area, I do
not know what will be the definition
of such areas. People want to work.
When the harvesting time comes up,
the entire agricultural labour, mem-
bers of whole families, depend on
work during the harvesting time. They
live in the hope that in two or three
weeks the harvesting time will come
ang they will earn some money. But
then the floods come in and hundreds
and thousands of agricultural labour
are made to remain idle. They have
no work. They do nnt want to beg.
They do not want food for nothing.
They are ready to work. They ask
you to take work from them in ex-
change for money or ration. Govern-
ment are unable to do that. They

Famine Areas
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then begin to starve. Whenever there
is agitation, you know what the Go-
vernment do. They come forward
with one day’s or two days’ ration. It
is a mockery of solving the problem
over there. What is the use? A fami-
ly comprises of 5 to 7 men and the
Government comes forward with a few
grammes of food for distribution over
there! Then the press will publicise
that the District Magistrate and the
SDO have been in action.

1887 (SAKA) 5064

If this Resolution is accepted and
the Central Government takes up this
area under its control and makes a
provision in the Fourth Plan, I believe
our problems can be solved. I do not
want to repeat what I have said but
I can say again that we arc making
the unemployment problem very
serious because due to floods and scar-
city of rains agricultural labour has
no work to do in the famine-stricken
areas and the people starve. These
places have had no development of
agriculture and village industries.
‘These people do not bother to know
whether they are under the British
regime or are independent. You will
be astonished to see that for the last
17 years there is no development of
roads, only 18 miles metalled road
built so far. There are no metal roads
and the name of the road is what was
constructed there in the Mogul time,
The roag from the District and Sub-
Divisional headquarters to the local
block headquarters is not there. You
cap imagine about educational, eco-
nomic development and other things
in these areas, which are secondary
because people cannot have any food,
two square meals a day. I, therefore,
pray and appeal to both the Irrigation
and Power Minister and the Food
Minister, who are here, that until such
time this Resolution is taken into ac-
count they should do something on
their own to save this area from the
coming floods and sanction demands
that are there for the construction of
bunds and a few irrigation schemes,
whether it is State Government pro-
joct or the Central Government pro-
ject, they should take it over as an
emergency. That way they should
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kindly help our people so that further
famines may not devastate these areas,

Shri Shree Narayan Das: Mr,
Deputy-Speaker, Sir, my hon. friend,
Shri Venkatasubbaiah, has moved the
Resolution for the appointment of a
Famine Area Development Authority
to be established by the Government.
I support the Resolution in view of the
fact that in our country, which is
wholly dependent on agriculture, even
after 18 years of independence we have
not made much progress in agriculture
and in providing facilities for irriga-
tion which are still very limited
although we are taking all steps to
bring our agriculture within the region
of irrigation everywhere. The time
is very far off when we shall be suc-
cessful in that direction. Therefore it
is necessary that we should have a
survey of the whole country with a
view to locating or delimiting the
areat which are visited by famine
every now and then.

As has been suggested by my hon.
friend, very large areas in practically
almost all the States fall a victim to
the failure of rains. Due to the failure
of rains, there is failure of crops. Prices
rise and people are thrown out of
employment. Then, because of low
nutrition a large number of people fall
victims to various kinds of diseases.
Due to some failures on the part of
Government a large number of people
have died also in the last famine in
West Bengal. A very large number
ot people died only because the Gov-
ernment could not take suitable steps
to transport food to that area. We see
that if certain part of a State falls a
victim to famine, we have to carry
foodgrains to that part and give em-
ployment to people by starting works
like construction of railways in that
area,

But the purpose of this Resolution is
not far rendering relief. The purpose
of this Resolution is to cure this
disease, to prevent famines from occur-
ring. Therefore my hon. friend has
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moved the Resolution that the Govern-
ment should appoint a special autho-
rity with a view to take measures that
would go to the development of that
area by starting certain industries,
They may just dig some tanks so that
water may be stored there and may
be utilised for growing foodgrains,

There are certain other aspects of the
question which could be taken up by
that - Authority. Therefore I have
moved a substitute Resolution, There
may be certain areas which may be
falling a victim to famines and at least
I am not certain which are the parti-
cular areas. So, we have to delimit
those areas so that that particular
authority should function in a good
way. Therefore I have suggested that
an inquiry committee shou]d he set
up by the Gover t

and that committee should go and \rislt
every part of the country so as to
locate and delimit such areas as will
require the measures to be taken by
the Authority.

This question is not to be opposed
by the Government. The importance
of this question is realised by the Gov-
ernment even and at present they are
taking some steps. But if a commit-
tee is appointed to go into this matter,
the committee will go into every aspect
of the guestion, suggest measures and
will also consider whether any autho-
rity of this kind is necessary for this
purpose. If it is not necessary, the
question will be given up but if the
committee, after inquiry and after
making a survey, comes to the con-
clusion that such an authority is neces-
sary then, as has been pointed out by
my hon. friend that one has been ap-
pointed for the development of hill
areas in the country, on similar con.
siderations there may be reason for
the appointment of such an authority
for the development of such areas.

T would only request the hon, Minis-
ter to have this question examined by
the committee and if the committee
reports that it is desirable to have an
autbority of this nature, that autho-
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rity should be set up with some powers
and sufficient funds for all kinds of
development of these areas.

Then, every time when there is
famine in any part of the country, we
render relief and have to spend much
money. But that is not a cure. 1f we
are able to prevent damage in any
areg of the country by appointing such
an authority which will take such
measures as will go to the development
of these areas on all sides—agricul-
tural, industrial and other kinds of
development—it will make them im-
mune from further famines and the
people will be  benefited by that.
Therefore, I request the hon. Minister
to accept my substitute Resolution so
that this matter could be enquired into
and concentrated and co-ordinated
efforts may be made for the develop-
ment of such areas which are chronic
famine areas.
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Shri H. V. Koujalgi (Belgaum); Mr.
Deputy-Speaker, Sir, I rise to support
the Resolution moved my hon
friend Shri P. Venkatasubbaiah. It is
really & very r ble and & genui
Resolution. If we look to the map of
each State, we will find that some part
of the State or some part of the district
is a scarcity or a famine area, If we
look to the history of the last 30 to 40
years, we will see that every second
year or third year there is g famine or
condition akin to scarcity. And we
find that no efforts have been made to
eradicate this discase on a permanent
measure.

If we look to the measures that have
been taken in the past, the only possi-
ble remedies are the famine relief code,
the land revenue codes and some of
the Joval Aects, According to these re-
medies, whenever there is a fumine
or there are conditions akin to scarcity,
only temporary measures to relieve the
faminc-stricken people are undertaken,
that is, in the form of giving them
some relief works of constructing some
roads or digging some tanks or some-
thing like that, But these are all
temporary measures and the condition
of the people has remained the same.

1f we luok to these areas, the peo-
ple have remauincd was backward, as
poor, as they were before. So, the
object of this Resolution is to see that
these areas are developed and the eco-
nomic condition, the standard of living,
of the people should be raised to that
of persons living in other areas,

Sir, I come from a scarcity area—
half of my constituency is a famine-
stricken area—and every third year
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there is a famine. 1 have seen the
horror and the difficulties of the
pcople that have been experienced by
these people. Sometime back, the
Mysore Government also considered
this idea of tackling this famine pro-
blem on a permanent basis. But the
Government found it difficult to pro=-
vide sufficient funds for such works.
Tha! is why it is better that the res-
ponsibility is taken by the Centre
also. It is no use saying that this
particular famine area comes within
& particular State and that the State
should tackle it. Permanent measures
will have to be taken. That is why
the help of the Central Government
is necessary. As suggested by the
Mover of the Resolution, sufficient
funds will have to be provided for in
the Fourth Five-Year Plan and it
will have to be tackled on a perma-
nent basis. Whatever it is possible,
in these famine-stricken areas, prio-
rity should be given to irrigation
works—conatructing tanks and major
and minor irrigation. Special atten-
tion should be given to these works
and they should be constructed first
as compared to other areas.

Secondly, some industries will have
‘to be started there because, in these
areas, the rainfall is very scanty and
irrigation projects are not feasible m
all the areas. So, some industries,
both major and minor, will have to
be started and the Government will
have to pay special attention to this
also. Then only the economic deve-
lopment of these areas is possible. I
pubmit—one of the amendments is
there—there should be objection to
first investigating which are the
famine-stricken areas in the whole of
the country and then seeing what
measures are to be taken with regard
lo the particular conditions in each
of the areas. 1 support this Resolu-
tion.

@t ww aedg (T
ITeTE wEmW, 9f W AT 4L
% g wwr § 59 F @@ AW
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have worked for relief in the famine
areas and I really congratulate my
friend, Bhri Venkatasubbaiah, for
moving this Resolution appealing to
the Government to establish a Famine
Areas Development Authority,

I was associsted with Thakkar
Bappa who organized relief work in
various sreas of India. 1 do remem-
ber that, in 1920, there was a great
famine in some parts of Gujarat and
he organized relie! work and it was
from then onwards that I was asso-
cited with him. I recollect with vivid
memories the agonies of the people
and their sufferings. Therefore, |
appeal that this Authority should be
established as early as possible, Vari-
ous famines have occurred in this
country in the past. A very big list
from the Encyclopaedia of Britannies
has been glven by my hon. friend
Shri P. Venkatasubbaiah, but in liv-
ing memories, I know that wvarious
tamines have visited our country,
During the years 1900, 1801 and there
wis a great famine called Chappanya
in our area which affected many parts
of Gujarat and Rajasthan in which
many people died and many heads of
cattle perished. After that, the famine
relief code was enacted by the British
Government in those days. We are
even today providing relief according
to that old code. No amendmsn: has
been made, so far as I am aware to
that code. That old rusted code is of
no avail nowadays. We should look
at It from a new angle and relieve
the distress of the famine-stricken
people, on a permanent basis. No
doubt, some relief measures are taken
and also steps are taken to provide
some employment to those people
when a famine visits the area. But
that is only & temporary measure
Some permanent kind of messure
should be taken by Government to
develop the famine areas.

1931-82,

jon was appointed by
the Government of India when there
was & great famine in Bijapur, Raya-
laseema and the northern parts of

I remember that in

1887 (SAKA) Famine Areas 5080
. (Res.)

Gujarat. That commission visited my
area also. Some recommendations
were made to Government by that
commission. I do not know what re-
commendations have been implement-
ed by Government so far. So, I sug-
gest  that immediately something
should be done to relieve the suffar-
ings of the people on a per

basis.

In India, only 20 par cent of the
land is under irrigation. . We ghould
increase the area under irrigation and
increase that percentage. More areas
should be brought under irrigation.
There are various schemes In this re-
gard but they are mostly In the areas
which are not affected by famine. 1
would suggest that whenever Irrigs-
tion schemes, whether they be major
or minor or medium, are taken up,
first preference should be given to
these famine areas which are every
now and then affected by famine. As
far es my district is concerned, I can
say positively that every third year
is a bad year and every fifth year is
a scarcily or famine year. Nothing
has been done so far to improwve the
situation.

I had organised rellef work in that
area as the president of the district
local board, and about a crore of
rupees might have been spent in that
small area—giving scarcity years
from the year 1919-20 to 1960—to
provide temporary relief to the peo-
ple. If only that one crore of rupees
had been spent on [rrigation works
and to provide some industries on s
permanent basis, 1 think the area
would have been rid of the sceptie
of famine.

The Minister of Irrigation and
Power (Dr. K. L. Ras): What is the
hon. Member's district?

Shri D. J. Nalk: It s Panchmahals.
I have worked for famine rellef,
and I know as the president of the
district local board how much momey
has beéen gpont in that one district
alone during the years 1920 to 1900



5081 Development of

[Shri D, J. Naik]

Therefore, I suggest that some per=-
manent solution should be found for
these areas. My hon. friend Shri
Shree Narayan Das has moved an
amendment to investigate what the
famine areas are. I think Govern-
ment are already aware of the areas
which are chronically famine-affected
areas. So, there is no point in fur-
ther investigating and then establish-
ing an authority, because that would
take much time. Since this problem
is a very important and urgent pro-
blem, it should be taken up as early
as possible just as the desert deve-
lopment programme has been taken
up. Just as a desert development
authority has been instituted, like-
wise, 1 would suggest that for the
famine areas, a famine areas develop-
ment authority should be immediate-
1y set up. 1 know that our Food and
Agriculture Minister hon. Shri C.
Subramaniam, and our Irrigation and
Power Minister, Dr. K. L. Rao, are
very capable men. I appesl to them
to take up this matter immediately
and do whatever they can and to al-
lncate some more funds in the Fourth
Plan Yor developing famine-affect-

ed areas.

sl el : JuTeam W, A
wyr ugrage fawm & 1w E W WD
wyray wvdm ?

ot TwATw TEw (ATTEET)
I HEITE, WX AL AW A e
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fweft 7 firdt ¥13 & wwre o oW
 feefa <@t 1 & wwwar g s o
¥w %} gy frafa g1, aw AN g T
¥ v wr &, Ay wgy awiw g,
fow 1 W1 YW T W, AT W
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Shri Bakar Ali Mirsa (Warrangal):
I rise to support the Resolution. In
fact, these days there are no chroaic
famine areas as such because of the
mobility of modern days and because
of the planning at the centre which
enables foodgrains to be rushed to
wherever it is wanted, (Interruption).
For cxample, Calcutta was mention-
ed. 1 would mention Kerala. Are
these famine-affected arcas?t In the
great scarcity, thousands of people
died in Calcutta. It is situated in a
surplus area.

Shrl P. Venkatasubbalah:
made famine.

Man-

Shri Bakar All Mirza: Keraia to-
day is feeling great scarcity. If the
Centre had not taken interest there,
there would have been & serious
famine there. So there is one pro-
blem of supply of foodgrains wher-
ever there is need far it

At the same time, there are cer-
tain areas which may be termad as
faminc-affected areas where the rain-
fall is low and production is low.
These areas require special attention.
For example, if the crop fails, what
is to be done? The previous British
Government in such circumstances
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used to raise a famine relief fund.
But all that was based on charity.
You rush any quantity of relief in
terms of foodgrains and see that no-
body dies. But what are the other
effects? In the scarcity areas, the
poorest of the poor reside, and once
they get this shock of scarcity or
failure of rain, it is not only that they
do not get food; all their reserves are
eaten up, and they face the future
with a grim face and sadness and
sorrow. Therefore, it is necessary to
take notice of those areas especially.

I grant that we are a developing
country, and when we plan, we have
to select areas which give the maxi-
mum return, because we have not to
think only of particular areas, how-
ever scarce or famine struck it may
be, but we have to take into conaide-
ration the whole country, At the
same time, when you give irrigation
project to an area which is suited for
it, that area not only benefits from
that project; because it is not a scar-
city area, there the people already
have the power to sustain themselves.
And so the old law works: to those
who have more will be given.

All right, if you give more to them,
you are giving more to the counlry
as a whole. At the same time, if you
neglect what you may call backwurd
areas, you are really not doing social
justice.

Therefore, this authority is needed
not to face famine conditions, be-
cause when you declare an area to be
famine struck, people are already
starving, have eaten up all their re-
serves, This authority should foresee
what is coming, and they should have
plans, plans for some projects, some
lake or some wells which have bene-
ficial value for the whole country.
They should be ready with all ‘heir
blueprints to go ahead before actual-
Iy the famine condition begins to
prevail.

In Telengana, Ravalaseema, Mysore
ete, there are mreas of su.-i scarcity.

SEPTEMBER 10, 1965 Famine Areas (Res.)
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The Tungabhadra project was really
designed to meet that end, Also,
there is the Pochampad project. The
Irrigation Minisler is here. That alao
will irrigate all these areas. I would
request the Minister to go about that
project with greater speed and greater
will. I think the pace of that project
is not as satisfactory as it should
have been. )

So, while we build dams and afl
that for the country as a whole, there
should be plans for these affectsd
areas,

Lastly, I would bring to the notice
of the Food Minister especially the
point that the main end in view here
is increase of food production. I sub-
mit that you cannot do that unless
you also have units which give the
maximum production. A very large
area is not a unit that will give maxi-
mum production, neither a very small
area. There is an optimum area
which gives maximum production.
Therefore, food production is the only
thing in view, and the country should
be divided into economic units.

In conclusion, I support the resolu-
tion and oppose the amendment, There
is a lot of literature on famine. The
British Government used to do a lot
on this of this kind. So, we know what
the affected arcas are. The need is to
go Into action.

Shri A, 8. Alva (Mangalore): I
support the resolution moved by Shri
Venkatasubbaiah, It is an innocent
resolution, but it is very timely.

There are scveral pockets in this
ecountry which are either chronie
famine areas, or face famine condi-
tions once in every three or four
years. In some areas they have to
depend on rainfall for production and
very often that fails. People living
in such areas formerly used to migrate
from place to place; they have be-
come nomads, and have been com-
pelled to leave their hearths and
homes.
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MNow things have improved a great
deal, and each State Government has
taken measures, but they are only of
a temporary nature and do not give
any permanent relief. On account
of nity develog projects,
some relief is given, but that also Is
not co-ordinated. If there is a cen-
tral authority to go into these mat-
ters, to provide irrigation facilities, or
deep wells or industries which will
be useful, it will be really a wvery
useful thing.

Shri Yash Pal Singh said that there
was no use of creating officers who
knew nothing of village conditions,
but nobody suggests that people who
do not knew these conditions should
be members of this authority. What
we want is a central authority. Of
course, there will be the food. irriga-
tion and so many other departments.
This authority will co-ordinate their
activities, suggest certain measures
and see that they are implemented.

8hri Venkatasubbaiah knows that
in Rayalaseema conditions were very
bad at one time; now they have im-
proved on account of wvarious mea-
sures taken. There are such areas in
Mysore State also, four or five dis-
tricts. You do not get proper rains,
and if rain fails, there is actual famine
condition. Then, Government either
reduce the assessment or dole out
some money or give them foodgrains.
but that is not enough. We have to
keep an over-all picture of all these
problems. They have lo put lheir
heads together, and irrespective of
what the State Governments do, and
they are bound to do certain things,
this central authority will certainly
be very useful, and by means of long-
term measures they can actually make
conditions bearable and provide
amenities to these neglected and un-
fortunate areas.

ot forw wreraw (afdt) @ geTST
wEw,

“qreY T &, faw e g
qiT T A FAT, WA A, 97 0
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fed & o g ama & 1 wTa W AT
tormyeramA b swEY o
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wifor, w7 Ty, AYET AT W g
! w ¥ fog uw difog, o gwrc
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AT ATRAE O ¥ g wwar §
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w8, ow it B, W SEwr
qrft frer oy &Y g7 WTOEY weer s
darwTH 3 awy & 1 & wod agi ¥ amay
g, gt agt aT wvar &, 9T avir #Y
Wt & | WOF W dw & qr WY g
Liale i

v 9o T ® ST T W
WIEX W T A3 WX Y G feeray
wTEAT f, aE a3 g g o g,
argt Wit F1 T &= g€ 0 TE ek
T AU ST AT ST A )
% agt arf (e & e owTX T Ay
& 3 AT wiwi Ty fF @ oy &
T W AT OF & av § quf
i & 1 & wgn wrgen § fi e gw ey
qrt ifarg 1 T W9 gAY A arey
g1 fam &t g7 wTowt wAeT e
Tuer §

# gx fafrres amgw & wr fae
wz iz § e we e o qai
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[ ferr srorra]
w1 e w7 Oifww | & F%7 oF wfym
HHWA ¥ JrEen g v § foeen
o WM WA WIH, 36 TIAT AT 40
wrar, w9 @ femra & & w7 @y
a1 w7 Hifay, W w17 wwT
*1 fagar aw3 § W WA T F
wrAET § AR & S8 W & oW
F A ST iy w1 g ' iy
% foag 3 & 77 ot A T Fw
IR HA AT A e W g
SRR FH FT I |

& A% Fgm g § fn wucdae
g faw faeem Q| W AV AT
ga fzm # fege &= Aifa soar
=ifg 1w g & qifors § o
o fpgeAmil #1, TE aE awHa< g1 ar
#a1 g1, ar wifFnue 7 waw g, o
A g Sifer FegmanoF W
FeFTT 31 wifzw o ag 9% ¥ ¥
e ® vz z o fad & o
foaram 7Y gofn, 3w =g fs &
WEIMIE O §{ 99T Tee A
71 fgad 1+ w1 xltimm fafaes
area ¥ wqig ¢ 5 wgf qar § =@
F AR ¥ el 9 39 6 yay
wX A ag e g {1 AT | i g
¥ wam fe g8 ot ¥ e o §
Afe I 97 wue FiAT wfgg |

wnX forar wroo T T W g
IR wg a1 e A% fodr F oo
werat fagea g1 o & & Wi www
wor fr same # wET RE WERT AAT
feram a1 W B gt & at O R
e A Wit nwar w1 &0
a1 wHET £ aw §, Afewn w9
i wrE m fe 1 & EER AR
fowrma 7Y & wifs @y wfwe §,
ot & gu g £1 3w w TR | g arfer
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nff & fs s e e & feht e
%1 whaT & fear §

a1 & qoft dzw i ¥ e
Tgm § s ag st fow gt faa
iw fiFaT § OF aFET aAH W W g
w7 wwat frqee W oY ag dar wdt
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ST AT wwAE & OF 9 daue
FT OF ATHT GATAT A1GAT § | TEA 6
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wr oY iy ) arew T o §
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TATE gt TR § W o ¥ € ey
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LR AR R T
#r frdem & Tr were g s w e
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forg arft & W g e wTE Y-
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o g @ 7 w3 | Gar F At W
TiawHT S AR

oF ¥T &t A gt 1 gw e ad
woar wrn §, g wea ffan, gw
CTORT FRERT K1 g 6T & |
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ot %o ATe faamhh {w} TT-
WW AR, §3 we @ g e e
o wrd g @ fyest & @& i
YT s 3w gt 3w & fawg o sk
& dardr wT R, T I A0 w7
ST ¥ v fgem wyr #) dardy aC
&< §m W A aw gk wow o
TR ¥ W AN I TG WA QT
oYy Fuw Favan oy g s g faan
WA AOTR & TEA 97 qAT g
§ T A wm owEa

T g e wgd B fE oW ot
proafgea ¢ A fema § 154
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AT w1 W1 T a1 ot 45 oA wmt
v Y &, AfwA wro xa fw sro w2
a1 10 Sziw e e @ e ¥
il ¥ fo aff e W ) wE
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o FemeA anid & fam A efa &
ATEA TG 9T F1 waay g feay mn
ag %17 T T ¥, IEE ww@Er g
L X

T AT w o ww AT § ) ¥®
arrh wee g & f wTe @ oW
st #fen @ 1 Fen faerd
rofe i fe mamee W A &
oW s o, wife s dw s
sfrar & v fma e e, e,
walrer oY & & a1 ot § fw o
WL W qwW A dmar §1 1 49 € ¥
wrardy & arx o arx & A ooz
i ¥ 6 faformer o 7 domar § 1wt
ag & oy ot 2w § ww qTE § AW
sy § O\ mIN TR TS wT W

& ggra w1 oy wen § W fewma
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JeITE AT e W & 1 " g
g fis v w swmw oAl ¥
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afer ar @ AW foeew & s
feafra ) Sogngfeens
frwdrivm &1 98 qaq AW wrU
wafag ¥y ke § i frrft ot @
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4% o fafre at qfrpewe fafir-
& 3w e § 3wk foe & 3l
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[# %o a0 forar(d]

ards w7 § W ¥ AT g ®
SHIT AT AT TZ TF 0 &1 F7d @1

Mr. Deputy-Speaker: The hon.
Minister of External Affairs wants
some more time.

15 hrs.
[Mn. Srmaxxn in the Chair]

Mr. Speaker: Shri D. N. Tiwary.

Shri Nath Pai (Rajapur): Sir, how
much more time do they want? The
Deputy-Speaker said that they want
more time. “Some more time” is a

bit vague.

Mr. Speaker: We had to take the
Calling Attention Notice at 3 O'clock.
But probably . . . . .

The Deputy Minister in the Minls-
try of External Affairs (Shri Dinesh
Bingh): The hon. Minister is on his
way, Sir.

Mr. Speaker: All right; that will
take a few minutes, Shri D. N.

Tiwary.

oft 770 Wro framt : wem wEYET,
arew S A1 § {5 g A 9w s
Fofs sza H A AW g, §5 gz 0
§ TR TR G AR A FH W
# W T ARH KL TR E | R AF
W TEnE w1 aran & .TW . oF fafe-
e @ o7 ag g% fr ifea & Sifas
dfaq ofay & yerfes  F3aeie
% fon ow wfwa dfan daeadz o-
it frmr ®v o | @@ Qs & fag
s g QafEr an€ S o
o gt & fe g fafret & & &
i fafreee o & &feq 70 e
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# wrim fafaeet o g ot T=dt @
wifs oF qqergie quif @t A o
IAHT H OF Hgeaqel AT gET o

@it wgt WA PaTd ? i
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& W W w€nY a¥ 5T W Wy
o5 At ¥ frerrdt w2 1 2@ wda
T & a8 guk fag woft e aw e
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&7 wrw ewn w amw W Ay § e oamd
fgre qw dur  gqfor § wgt aowe
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¥ ol g FEwE  EE § W amw
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# g ¢ agt o it aog & Tt g
§ W gwe swgag ke agt ¥ T
o 7 wTAvgE wTei ¥ TET G
& wrow Segm A Agi arawa §
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o vkl FerE aw Wt e
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